12.34 hrs.
Title: Motion for election of four members to the National Shipping Board. (Motion Adopted)
ELECTION TO COMMITTEE

National Shipping Board
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MR. DEPUTY-SPEAKER: The question is:

"That in pursuance of Clause 4(2)(a) of the Merchant Shipping Act, 1958 read with Rule 3 of the National
Shipping Board Rules, 1960, the members of this House do proceed to elect, in such manner as the
Speaker may direct, four members from among themselves, to serve as members of the National
Shipping Board, subject to other provisions of the said Act and the rules made thereunder."

The motion was adopted.
...(Interruptions)
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MR. DEPUTY-SPEAKER: Shri Prabhunath Singh, why do you not go to your seat?
...(Interruptions)
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MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 1400 hours.
12.36 h
The Lok Sabha then adjourned till Fourteen of the Clock.

The Lok Sabha reassembled at fourteen of the clock.



(Mr. Deputy Speaker in the Chair)
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(At this stage Shri Rajesh Ranjan alias Pappu Yadav and some other hon.Members came and stood on the floor
near the Table.



